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(d)  if so, when and it not, the reasons 
therefor?

THE MINISTER OF ENERGY AND 
MINISTEROFCIVILAVIATION(SHRIARIF 

MOHAMMAD KHAN); (a) Universal Immu

nization Programme launched in 1985 also 
includes BCG Vaccinatbn as one of the 

antigens.

(b) Information is being collected from 
the State Government of Bihar.

(c) The Universal Immmunization Pro

gramme covers the entire country including 
Bihar State.

(d) Does not arise.

[English]

Welfare Fund for Clnenna Workers

8969.  SHRI KUSUMA KRISHNA 
MURTHY: Will the Minister of LABOUR be 

pleased to state:

(a) whether the Film Fideration of India 
has created a Welfare fund to help cinema 

workers of all categories;

(b) if so, the details thereof;

(c) the contribution being made at pres
ent by each of the film producers for the 

above mentioned fund; and

(d) the role of Government In building 
and regulating this welfare fund?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN):
(a) According to the information available, 
Film Federation of India has not created any 

Welfare Fund to help cine workers.

(b) to (e). Does not arise.

AchlavttmMits of N.C.R.

8970.  SHRISANATKUMARMANDAL: 
WiHthe Ministerof URBAN DEVELOPMENT 
be pleased to state:
(a) the estimated capital outlay envis

aged for the implementatk>n of National 
Capital Regbn Plan during the Eighth Plan 

period;
(b) how far it falls short of the demand 

of the NCR Planning Board; and

(c) what effective steps have so far 
been taken or proposed to be taken to achieve 

the twin objective of the manageable na
tional capital and l>alanced devek>pment of 
the entire regk>n with special reference to the 
integrated devek>pment of self-Gontained 

priority towns and the Delhi Metropolitan 
Area towns and counter-magnets outskie 
the region as interceptors of potential mi

grants to Delhi?

THE MINISTER OF URBAN DEVEL
OPMENT (SHRI MURASOLI MARAN); (a) 

and Kb). The NCR Planning Board has 
prepared an Investment Plan of Rs. .2900 
crores (Rs. 1750 crores in Central Sector 
and Rs. 1150 crores in State Sector) for the 

eighth Five Year Plan perk>d. Alkx:ations 
have been made only for the first year of the 
8th Plan (i.e. 1990-91). Rs. 10 crores have 
been provided for NCR Schemes, in the 

Central Sector.

(c)  A number of projects for devebp- 
ment of reskiential. industrial, commercial, 
informal sector and infrastructural devebp- 

ment in the towns falling in the Natbnal 
Capital Regbn have been financially as

sisted to the tune of Rs. 117 crores.

Con8tructk>n of Quarters for Govern- 
nnent Ennployees

8971.  SHRI RAMJl LAL SUMAN: WHI 

the Minister of URBAN DEVELOPMENT be 
pleased to state:
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(a) the number of Central Government  wise and tocaiity<wise?

resklentialquarters in Delhi/New Delhi, area- 

wise arKi type-wise;

(b) the ratio of number of quarters in 
each type to the number of Central Govern
ment employees entitled therefor in Delhi/ 

New Delhi;

(c) whether Government propose to 
construct more quarters in Delhi/New Delhi 
during Eighth Plan period; and

(d) if so, the details thereof, category-

STATEMENT

THE MINISTER OF URBAN DEVEL

OPMENT (SHRl MURASOLI MARAN): (a) 
A Statement indicating General Pool resi

dential accommodation type-wise in Delhi/ 
New Delhi is enclosed.

(b) No such Statistics are maintained.

(c) Yes. Sir.

(d) These details change from time to 
time depending upon the demand and hence 

it is not feasible to furnish now.

Number of General Pool Residential Accommodation (Typê Wise) in Delhi/New Delhi.

$,No, Type No. of houses

1 2 3

1. 1 13,768

2. II 20,512

3. III 21,402

4. IV 5,114

5. V 1,932

6. IV-Spl. 128

7. VI 503

8. VII 116

9. VIII 97

63,572

[Translation]

Attemathre Plots to JhuggI Dwellers in 
Eastern Delhi

8972.  SHRl GOVINDA CHANDRA 
MUNDA: Will the Minister of URBAN DE

VELOPMENT be pleased to slate:

(a) whether Jhuggis have been demol
ished is Eastern Delhi in Karkarduma, near 

Vishwashnagar, Shahdara Delhi;

(b) whether Government propose to 

allot alternative land to them; and

(c) If so, the time by which land is likely


